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COURT NO. 37  

DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 

     HON’BLE MR. JUSTICE TEJAS KARIA 

 

 

 

 

 

 

DELETION NOTE 

 

**W.P.(C)-15351/2024  LISTED AT ITEM NO. 53 IS DELETED.    

 

 

 

 

 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

10.03.2025. 


